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(h) the stcps taken by the Govern- DEVELOPMENT be pleased to 

ment to monitor the schemes; and state : 
(c)  if SO, the details thereof? (a) whether most of the DDA flats 

which were earlier re!fused by albttecs 
THE MIN'STER OF WELFARE at Kondli and Hartbal are b e ' i  allot- 

( SHRl SITARAM KESRI) : (a)  An ud to Cmfn,SSheduled 
amount of Rupees 2306.94 crmcs was 
sanctioned during the Seventh Five Tribes; 
Ycar Plan by tbc Ministry of Welfare (b) whether the cost of flats are 
for the various Welfare Schemes in being increased now; 

( i )  Audited Accounts. utiliition imatc coat ot centfieate. Audit certificates L.lG/,onta and 
received from State Govern- 

tioms. 
( i i i  1 Inspections by officers af Statc 

Govcmmcn ts/ lJT Adminismi- 
tions ,and of thc Ministry. 

( iv  ) Annual Mcctings/Confereuccs 
af State Welfare Ministem' 
Social Welfare Secretaries 
Orpnised by the Ministry. 

(v )  Review of prognunmcs in 
pcriadkql amfcrcnces/Scmi- 
nars o r g a n i d  hy the Ministry. 

THE MTNISTER O F  !STATE FOR 
URBAN DEVELOPMENT (SHRI 
M. ARUNACHALAM) : (a) Infor- 
mation is b c i i  mnected and will br 
laid on the Tahk d the HOW. 

(h)  and (c) The disposal mt of 
f l iU~ in Kondli Ghamli and Hastha1 
has been worked out on no-profit-- 
loss basis. The dhposal cost of Bats 
albtted in February. 1991, however. 
has gone up as compaml to the cost 

nos h b  lo gs.sf i  ,t in h&ch. 1990 due to increase in cbc 
cost of land. The cost of fla:s ellattcd 

3267. SHRl ANADl CHARAN in these arcas in February, 1991 
DAS : Will thc Minister of URBAN incrcascd ss under :- 

Carrpr?.. C w  R a n ~  
- -*1- .-- -- . - .I ___ _ _ _ _  -_- -- - ---.---.--. 

20 . . . .  , . Rs. 1.47.MW to 2.09.QIIn 
JAWh . . . . . RaRf,#r)lcrQi.~ 
rr*r--- 



1.IG . . . Rs. 1.37,.~lo3,17.100 
J,ANTA . . . . Rs. 76,NW to 1,46.700 

-.- - . - - - -- - - -- - - -- - 
(el Under the New Pattern Scheme. 

1979. I % of thc flats are reserved 
for physicdly handicapped persons. 

(Translotion) 
Vkhssar of Copy Rlgbt Act 

3268. SHRI RAM LAKHAN 
SINGH YADAV : Will Lhe Minister 
of HUMAN RESOURCE DEVELOP- 
MENT be pkased to state tbc num- 
ber of cases of violatiom of the cop!- 
ngbt act ttgirttred with the Govem- 
m m  d~ning tbe last three years ? 

-- - -- -- . - 
--B 

THE MINISTER OF HUMAN 
RESOURCE DEVEU)PMENT 
(SHRI ARJUN SINGH) : Cases of 
violation d the Copyright Act are not 
registered with the Government of 
India. Criminal complaints in this 
regard arc made to the Id @ice 
under the State Govcrnments/Union 
Territory administration. Information 
in respect of 13 States and Union 
Territories as available with the Na- 
tional Crime R d s  Bureau is given 
in the statement amhad. 


